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Supreme Court [12]
Aditi Pathak v. State of M.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1581

Ajay Kumar Singh v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
1584

Anil Kumar Mahto v. State of Jharkhand, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC
1590

Ch. Joseph v. Telangana SRTC, (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine SC
1592

Dinkar Nathubhai Desai v. State of Gujarat, (M.M. Sundresh and Ahsanuddin Amanullah, JJ.), 2025
SCC OnLine SC 1583

M. Rajangam v. Competent Cum Special District Revenue Officer, (J.B. Pardiwala and R. Mahadevan,
J1.), 2025 SCC OnLine SC 1585

Mukesh Kumar v. State of Odisha, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC 1588

Nagarjuna Agro Chemicals (P) Ltd. v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025
SCC OnLine SC 1587

P. Naveen Chakravarthy v. PNB, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1586

Pandurang Punja Avhad v. Automotive Research Assn. of India, (Ahsanuddin Amanullah and
Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC 1589

Shivco LPG Botting Co. (P) Ltd. v. M.P. Madhya Kshetra Vidyut Vitaran Co. Ltd., (B.V. Nagarathna
and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC 1582

Wakia Afrin v. National Insurance Co. Ltd., (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025
SCC OnLine SC 1591

Allahabad High Court [15]

Ab(2025) v. State of U.P., (Manoj Kumar Gupta and Ram Manohar Narayan Mishra, JJ.), 2025 SCC
OnLine All 4473

Aditya v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4468

Arjun v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4467

Asharaf Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4462
Jishan v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4465

Jyoti Singh v. Geeta Devi, (J.J. Munir, J.), 2024 SCC OnLine All 8912

Lallu Ram v. FCI, (Abdul Moin, J.), 2025 SCC OnLine All 4471

Mazahar Khan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 4463
Navin Kr. Dwivedi v. Debts Recovery Tribunal, (Pankaj Bhatia, J.), 2025 SCC OnLine All 4470
Pashupatinath Yadav v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4464

Sachin Soni v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2025 SCC OnLine
All 4469

Shashank Sachan v. State of U.P., (Manish Mathur, J.), 2024 SCC OnLine All 8913
Sonu Kushwaha v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4466
Sudha Singh v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4472

Zafar Ali v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4461
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Andhra Pradesh High Court [7]
Lingala Mojesh v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2795
Majji Triveni v. State of A.P., (B.S. Bhanumathi, J.), 2024 SCC OnLine AP 5834

Marni Vidyasagara Papajirao v. Marni Gopala Krishna, (Venuthurumalli Gopala Krishna Rao,
J.), 2025 SCC OnLine AP 2797

S. Manjunadha Reddy v. State of A.P., (B V L N Chakravarthi, J.), 2025 SCC OnLine AP 2796

Sharukh Hussain v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
2799

Vanka Raghuveer v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2800
Viswabharathi High School v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2798

Bombay High Court [15]

Amit Rama Zende v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, 1J.), 2025
SCC OnLine Bom 2777

Ashok v. State of Maharashtra, (Shrikant D. Kulkarni, J.), 2022 SCC OnLine Bom 12040
Bhausaheb Kisan Naikwadi v. Charity Commr.-II, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 2782

Bindu Narang v. Matrix Cellular (International) Services (P) Ltd., (M.S. Sonak and Jitendra Jain,
J1.), 2025 SCC OnLine Bom 2783

Dilip Jagannath Ambilwade v. State of Maharashtra, (M.S. Karnik and N.R. Borkar, JJ.), 2025 SCC
OnLine Bom 2784

Milind Mahendra Ruparel v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 SCC
OnLine Bom 2778

Parveen Bee v. United India Insurance Co. Ltd., (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom
2780

Prakash Govind Kavthekar v. Competent Authority Rent Act Konkan Division, (Sharmila U.
Deshmukh, J.), 2023 SCC OnLine Bom 3268

Priyavrat Mandhana v. Enforcement Directorate, (Revati Mohite Dere and Prithviraj K. Chavan,
JJ.), 2024 SCC OnLine Bom 4233

Ratanshi Premji Charitable Trust v. Thane Municipal Corpn., (G.S. Patel and Kamal Khata, 1J.), 2023
SCC OnLine Bom 3266

Ravikiran Nagnath Bhad v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh,
JJ.), 2025 SCC OnLine Bom 2776

Sandip v. Arjun, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2781

Sayyad Faisal Sayyad Khaleel v. State of Maharashtra, (Nitin B. Suryawanshi and Sandipkumar C.
More, 1J.), 2025 SCC OnLine Bom 2775

Sunil Jabarhand Modi v. Datta Nagari Sah Patsanstha Maryadit Chinchwad, (Sandeep V. Marne,
J.), 2023 SCC OnLine Bom 3267

Zee Entertainment Enterprises Ltd. v. State, (Ravindra V. Ghuge and Gautam A. Ankhad, JJ.), 2025
SCC OnLine Bom 2779
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Calcutta High Court [2]

Kelvin Jute Co. Ltd. v. Provident Fund Commr.-1, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal
6280

Ram Kumar Sinhal v. State of W.B., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC
OnLine Cal 6279

Chhattisgarh High Court [40]
Ajay Shukla v. Pragendra Das Manikpuri, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 7608
Andhra Bank v. Jitendra Kumar Sahu, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 7615
Aswani Kumar Rathor v. Anju Deewan, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 7613
Battulal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7628

Belku Kashyap v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7616

Bhim Prasad v. South Eastern Coalfields Ltd., (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 7631

Chandan Lal Katare v. Savitri Dewangan, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 7610

Damudhar Sethiya v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7644

Devjeet Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7620

Gulshana v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7622

Hariom Dubey v. Manju Kujur, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine
Chh 7623

Harsh Deshmukh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7626

Jagatjit Industries Ltd. v. Micro & Small Enterprises Facilitation Council, (Narendra Kumar Vyas,
J.), 2023 SCC OnLine Chh 6048

Jagatjit Industries Ltd. v. Micro & Small Enterprises Facilitation Council, (Narendra Kumar Vyas,
J.), 2023 SCC OnLine Chh 6049

Karuna Sagar Patel v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 7637

Kishan Janghel v. Yogesh Jain, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 7612
Kuldeep Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7627

Kumari Lalita Minj v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 7642

Manoj Kumar Sahu v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
7635

Naresh Kumar Dhiwar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2025 SCC OnLine Chh 7619

Paritosh Mishra v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7625
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Pradeep Kujur v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7638

Pramod Lakra v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7639

Prasen Singh v. Lata Devi Portey, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 7607

Pushpa Kujur v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7640

Rajesh Kumar Singh v. Rajkishor Singh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 7614
Ramakant Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7629

Ravi Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7617

Sarojani Bai Bareth v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 7634

Setu Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7624

Shivkumar Singh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7643

Shivshakti Enterprises v. Ajay Agrawal, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 7611

State of Chhattisgarh v. Rupendra Das Manikpuri, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh
7609

Subhra Singh Tomar v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
7633

Sunil Kumar Thethwar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 7636

Suyash Pandey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7630

Urmila Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7618

V. Dharma Rao v. Bhilai Steel Plant, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7632

Vijay Singh Meena v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 7621

Zakir Husain v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 7641

Delhi High Court [7]
Ashwini Kumar v. Union of India, (Prateek Jalan, J.), 2025 SCC OnLine Del 5107
Daulat Ram Brake Mfg Co. v. Union of India, (Jasmeet Singh, J.), 2025 SCC OnLine Del 5106
Ferrero SPA v. M.B. Enterprises, (Saurabh Banerjee, J.), 2025 SCC OnLine Del 5105

Shubhash Chandra v. EDMC, (Sanjeev Sachdeva and Tushar Rao Gedela, JJ.), 2022 SCC OnLine Del
5302

Shubhash Chandra v. EDMC, (Suresh Kumar Kait and Girish Kathpalia, JJ.), 2024 SCC OnLine Del
9726
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